
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 1301 OF 2024 

 

IN THE MATTER OF: 

News Item titled "Himalayan glacial lakes expand by 10.81% in 13 years, raising flood 

concerns and urgent call for action" appearing in the Times of India dated 04.11.2024....... 

(Tribunal on its own motion) 

  

AMENDED MEMO OF PARTIES (As per order dated 19.11.2024) 

News Item titled "Himalayan glacial lakes expand by 10.81% in 13 years, raising flood 

concerns and urgent call for action" appearing in the Times of India dated 04.11.2024....... 

(Tribunal on its own motion) 

 

VERSUS 

 

1. GB Pant Institute of Himalayan Environment, Through its Director  

Kosi-Katarmal, Almora 263, Uttarakhand, India  

Phone No: 05962-241015  

E-mail:psdir@gbpihed.nic.in                                                                           (RESPONDENT NO. 1)     

 

2. Ministry of Environment, Forest and Climate Change, Through its Secretary 

Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi 110003 

Phone No: 011-20819308 

E-mail: Secy-moef@nic.in                                                                              (RESPONDENT NO. 2) 

 

3. Central Pollution Control Board, Through its Member Secretary  

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

Phone: +91-11-43102000 

Email: cpcb@nic.in                                                                                         (RESPONDENT NO. 3) 

 

 


